Interim Resolution Professional :Yannamsetti Muralikrishna; IBBI Registration No. IBBI/IPA-001/1P-P-02526/2021-2022/13884

Name of the corporate debtor: VR Commodities Private Limited, Date of C

ement of CIRP: 01-07-2024; List of creditors as on date 18-07-2024

List of operational creditors (Government dues)

(Amount in Rs.)

Details of claim received

Details of claim admitted

Amount of any | Amount
SI. Name of Amount of Amount Amount Whether Amo_unt of mutual dues, of claim | Amount of claim under .
. Date of Amount . . covered by contingent . R Remarks, if any
No. creditor R . claim Nature of claim . covered by related . that may be set- not verification
receipt claimed . security claim .
admitted . guarantee party? off admitted
interest
The IRP has sought
clarification for
Employees State verification with
1 Insurance 18-07-2024 5,91,538.00 0 Unsecured 0 - No 0 0 0 5,91,538.00 | documentary proof,
Corporation hence the said claim
is currently under
verification
The IRP has sought
clarification for
Employees verification with
2 Provident Fund | 18-07-2024 33,08,325.00 0 Unsecured 0 - No 0 0 0 33,08,325.00 | documentary proof,
Organisation hence the said claim
is currently under
verification
Total 38,99,863.00 0 0 0 38,99,863.00
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